Customs, Service Tax & Anti Dumping Branch SRR
WEEKLY DISPATCH STATEMENT S

FROM 09-06-2025 TO 13-06-2025

S. NO. |APPEAL NO. FINAL ORDER DATE OF ORDER DATEON;: |
NO./MISC ORDER NO. | RECEIVED FROM | WHICH ORDER | . . .
THE PS TO HONBLE | SENTFORi' '
PRESIDENT DISPATCH,; i*]" i
/MEMBERS N
FINAL ORDER NO. S R Y
ST/53384/2018 F.0/50800/2025 03-06-2025 09-06-2025 |
ST/50939/2019 F.0/50801/2025 03-06-2025 09-06-2025 ||
ST/51475/2018 F.0/50802/2025 03-06-2025 09-06-2025 ) !
ST/51011/2020 F.0/50803/2025 03-06-2025 09-06-2025 '*| ¢
ST/55777/2014 F.0/50804/2025 03-06-2025 09-06-2025' | . -
ST/50911/2019 F.0/50807/2025 03-06-2025 09-06-2025 .| .
ST/51943 & 51945/2019 F.0/50808-50809/2025 03-06-2025 09-06-2025" " | . ¢ -
|
ST/50843/2019 F.0/50810/2025 03-06-2025 09-06-2025 " | .
ST/53453/2018 F.0/50811/2025 03-06-2025 09-06-2025 . .| .
10 ST/51826/2017 F.0/50812/2025 05-06-2025 09-06-2025 | | ,:;
11 ST/50117/2018 F.0/50813/2025 05-06-2025 09-06-2025' ;]! i
12 ST/52956/2019 F.0/50814/2025 05-06-2025 09-06-2025; || ©
13 ST/50124/2018 F.0/50815/2025 05-06-2025 09-06-2025 | : " i
14 ST/51711/2018 F.0/50816/2025 03-06-2025 09-06-20281+ "% ! i1
15 S1/50909/2020 F.0/50819/2025 06-06-2025 12-06-2025 P
16 ST/53350/2018 F.0/50820/2025 05-06-2025 09-06-2025 .| i
17 S7/51368/2019 F.0/50839/2025 06-06-2025 12:06-2025 - -|: . .
18 ST/53043/2018 F.0/50840/2025 06-06-2025 12-06-2025 " |}
19 ST/50961/2019 F.0/50841/2025 06-06-2025 12-06-2025. :
20 S1/52448/2019 F.0/50842/2025 06-06-2025 12-06-2025 |
ST/51185/2020 F.0/50847/2025 - 06-06-2025 12-06-2025 | !
22 ST/52047/2024 F.0/50851/2025 06-06-2025 12-06-2025
23 ST/51748/2017 F.0/50853/2025 06-06-2025 12-06-2025
24 $7/53227/2018 F.0/50874-50875/2025 09-06-2025 12-06-2025 :
25 ST/50083/2020 F.0/50883/2025 09-06-2025 12-06-2025 :
i '.f
MISC ORDER ; !
1 ST1/50673/2025 M.0/50540/2025 03-06-2025 09-06-2025 - P
2 ST/50818/2020 M.0/50541/2025 05-06-2025 09-06-2025 P
3 ST1/50870/2020 M.0/50542/2025 09-06-2025 12-06-2025 foy
4 ST7/50869/2020 M.0/50543/2025 05-06-2025 09-06-2025 . .|, . . .
5 ST/50868/2020 M.0/50544/2025 09-06-2025 12-06-2025; - P
6 ST/50855/2020 M.0/50545/2025 05-06-2025 09-06-2025 P
7 ST/52584/2019 M.0/50546/2025 05-06-2025 09-06-2025 :
8 S1/50951/2020 M.0/50547/2025 05-06-2025 09-06:2025 |
9 ST/50974/2020 M.0/50548/2025 06-06-2025 09-06-2025
10 ST/50956/2020 M.0/50549/2025 05-06-2025 09-06-2025 |
11 S1/50909/2020 M.0/50551/2025 06-06-2025 12-06-2025 | -
12 ST/50089/2020 M.0/50554-50555/2025 06-06-2025 12-06-2025 |
13 ST/50083/2020 M.0/50557/2025 09-06-2025 12-06-2025 |
14 S7/51037/2020 M.0/50558/2025 06-06-2025 12-06-2025 |
15 ST/51242/2017 M.0/50559/2025 06-06-2025 12-06-2025
16 ST/51531/2017 M.0/50560/2025 06-06-2025 12-06-2025 ‘
17 ST/51126/2020 M.0/50562/2025 06-06-2025 12-06-2025 ‘
b = 1.
== 2% b6
[DEPUTY REGISTRAR| *

uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the parties and public at large. "~ :
Thus all the interested parties and other information seekers under R.T.] Act may download these orders from CESTAT website. i



